
CuPC 106/2014

IN THE SUPREME COURT OF INDIA

INHERENT JURISDICTION

Curative Petition (Civil) No 106 of 2014
In

Review Petition (Civil) No 221 of 2014
In

Civil Appeal No 10972 of 2013

Dr Shekhar Seshadri and Others ...Petitioners

Versus

Suresh Kumar Koushal and Others ...Respondents

W I T H

Curative Petition (Civil) No                    of 2024
       [Diary No 26029/2014]

In
Review Petition (Civil) Nos 41-55 of 2014

In
Civil Appeal Nos 10972-10986 of 2013

O R D E R

1 The  Curative  Petitions  have  been  rendered  infructuous  by  the  judgment

which has been delivered by this Court in Navtej Singh Johar and Others

vs Union of India1. 

1 (2018) 1 SCC 791
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2 The Curative Petitions are dismissed as infructuous.

3 Pending applications, if any, stand disposed of.

  
 …...…...….......………………....…CJI.

                                                        [Dr Dhananjaya Y Chandrachud]

 …...…...….......………………....…..J.
                            [B R Gavai]

 …...…...….......………………....…..J.
                            [Bela M Trivedi]

…...…...….......………………....…..J.
                            [Pankaj Mithal]

 …...…...….......………………....…..J.
                            [Manoj Misra]

New Delhi; 
February 8, 2024
CKB
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ITEM NO.501               COURT NO.1               SECTION XIV-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

 CURATIVE PETITION (C) No.106/2014 In R.P.(C) No.221/2014 In
C.A. No.10972/2013

DR. SHEKHAR SESHADRI & ORS.                        Petitioner(s)

                                VERSUS

SURESH KUMAR KOUSHAL & ORS.                        Respondent(s)

 
WITH CURATIVE PETITION(C) D.No.26029/2014 In R.P.(C) Nos.41-55/2014
In C.A. No.10972-10986/2013 (XIV)

 
Date : 08-02-2024 These petitions were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MS. JUSTICE BELA M. TRIVEDI
         HON'BLE MR. JUSTICE PANKAJ MITHAL
         HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s)                    
CuPC 106/2014      Mr. Gautam Narayan, AOR

CuPC D.26029/2014 Mr. Colin Gonsalves, Sr. Adv.                  
Mr. Satya Mitra, AOR

                   Ms. Kawalpreet Kaur, Adv.
                   
For Respondent(s)                    

UPON hearing the counsel the Court made the following
                             O R D E R

1 The Curative Petitions are dismissed as infructuous in terms of the signed

order.
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2 Pending applications, if any, stand disposed of.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
 A.R.-cum-P.S. Assistant Registrar    

(Signed order is placed on the file)
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